I | afare™
ML e &aF ool

FHER A—2
(FeameY e o=y JrHell @ et WA STHaR)
YAR, 15 S 2022 /25 WSS, 1944 ()

\

H&IT—80
fovg— facoll Ot dIe & 9 &1 A9

AR AR B Gfad fhar Sar g 6 A s, ol faum
T 7 fQeell STa 9IS MM 1998 &1 &RT 3(2)() U4 3(2)(iii) & 3Fdd
3l IRE FAR AIBH, AT TG B 41 1. TF. F & WU R 8 doall
STl a1 T Fa HAMIT T B |

RTST HAR
afra

LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)
Wednesday, 15 June 2022/ 25, Jyeshtha, 1944 (Shaka)

No. 80
Sub: Nomination of Member of Delhi Water Board.

Hon’ble Members are hereby informed that Hon’ble Speaker, Delhi
Legislative Assembly is pleased to nominate Shri Sharad Kumar Chauhan,
Hon’ble Member in place of Shri B.S. Joon as Member in Delhi Water Board
as per the provisions of Section 3(2)(i) and 3(2)(iii) of Delhi Water Board Act,
1998.

Raj Kumar
Secretary



